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See No. LT-621/71], Figures for ‘secon-
dary work® will be available only after the
census schedules are fully processed to
extract that data. ‘This will not be available
till the middie of 1972. Hence figures in
calumn 5 do not correspond with the figures
in column 3 of the Statement. Column 6 of
the Statement gives the proportion of workers
on the basis of their main activity to total
provisional population according to 1971
Census,

() As stated above, information in this
regard will be available only when figures
for secondary work are extracied from the
schedules and th* data are analysed. Besides,
the data will not be strictly comparable due
to the different concepts of work adopted at
the 1961 and 1971 Censuses

Strength of Central Government
Womsn Employees

4133. SHRI M M. HASHIM : Will the
PRIME MINISTER be pleased to state :

(a) the number of Central Government
women employces and their percentage of
the total Central Government employees;

(b) the reasons for low percentage of
women employees; and

(c) the steps envisaged to nairow down
this proportion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNECL
(SHIRI RAM NIWAS MIRDHA) . (a) The
number of women employees under the
Central Government as on 31st March, 1969
was 61,936, The constituted 24% of the
total number of Central Govcrnment emplo-
yees on that date. Uptodate figures are not
evaijlable.

(b) and (c) Depending upon the quali-
fications laid down for various posts/services
the seasons for their low percentage of
employment primarily are their comparative
educational backwardness, reluctance on
account of various sociological factors etc.
in a large number of cases to take up whole-
time employment, andfor unsuitability of
certain posts requiring particular physilcal
siandards, training or skill. Nevertheless,
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with the advance of education and gradual
sociologioal change, an increasing number
of women candidates have been competing
for various Services, including the 1,AS8,,
etc and have on selection been appointed
to the same. No special measures for step-
ping up the percentsge of women emplo-
yees are proposed at present, Under article
16 of the Cons.itution, women already have
eqLal opportunities with men to compete for
appointment to various civil posts/Services
under the Union,
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Disposal of Licences for facilitating
Engineering Industry

4135. SHRI SAMINATHAN : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether there is a fall in the
international steel prices; and

(b) if so, the steps taken to remove
the impediments in the way of quick
disposal of all licences thereby facilitating
the engineering industry to take advantage
of the fall in jpternational stecl prices ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir. There has
been fall in the International prices of
certain steel intems.,

(b) Steps have becn taken to streamline
the procedures to ensure quick disposal of
applications for import licences. These
include the removal of duplication of scrutiny
of applications betwzen the sponsoring
authorities and the licensing authositics, a
simpler method of scrutiny of the value of
consumption of imported raw materials as
claimed by the small scale units, issue of
licences without I, V. C. numbers for a
period of one yedar without entering into
correspondence with the applicants on this
account, allocatin of modes of financing
to small scale uaits on a lberal basis to
avoid correspondence with the applicants
regarding conversion from one source of
financing to another, and introduction of
annual licens:ng for raw materials for non-
priority industries in the large scale sector.

Demand by A.I.W.C. to Ban Cabaret
Shows

4136, SHR1 MUHAMMED SHERIFF;

DR. MELKOTE :

Will the Minister of HOME AFFAIRS
be pleased to sta'e @

(a) whether the All India Women’s
Conference urged Government for putting
and end (o cabarete shows in the country,
as these encourage proststution ; and

(b) if so, the main points thereof and
the steps takea by the Government for
banning Cabaret shows ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS : (SHRI
K. C. PANT) (a) No, Sir,

() Does not arise. The Central
Government have no proposals under consis
deration for banning cabaret shows. The
subject matter is the concern of the States/
Union Territories,
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Expenditare on Palnning Commission

4137, SHRI A, K, SHAH : Will the
Mimsicr of PLANNING be pleased to
state

(a) the total expenses incurred on the
Planning Commission during the years 1967-
68 1968-69 and 1969-70 ; and

(b) whether during these three years
the expenses on the Planning Commission
have trebled ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Total expenses
on the Planning Commission during the
years 1967-68, 1968-69 and 1969-70 are as
follows :

(Rupees in lakhs)

Year Total
1967-68 141,02
1968-69 136,29
1969-70 129.26

(b) No, Sir.,

Assistance to Kcrala Government for
giving Pension to Freedom Fighters

4138, SHRI M. K. KRISHNAN :

SMTI, BHARGAVI THANKA,
PPAN ;

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government are considering
to give 50 per cent financial assistance to the
Kerala Government for giving pension to
freedom fighters in that State ; and

(b) if so, the time by which decision
is likely to be taken ?

THE MINISTER OF STATE IN THR
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) No, 8ir,

(®  Dpes pot arise,





